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CAUSE LIST FOR THE PRESITTING RELATING TO THE MACMA CASES OF THE
INSURANCE COMPANIES ON 24.08.2026 FROM 11.00 A.M. ONWARDS FOR THE
ENSUING NATIONAL LOK ADALAT TO BE HELD ON 12.09.2026 AT THE CHAMBER
OF THE SECRETARY, APHCLSC AT THE SECOND FLOOR
NEW INDIA ASSURANCE COMPANY LIMITED

S.No CATEGOR | CASE YEA COUNSEL FOR THE COUNSEL FOR THE
T Y NO. R APPELLANT RESPONDENT
1 MACMA | 1360 | 2008 N SIVA REDDY A JAYANTHI
2 MACMA | 2032 | 2008 N SURYA KUMARI A JAYANTHI
3 MACMA | 3297 | 2008 JJANAKIRAMI REDDY NARESH BYRAPANENI
4 MACMA | 3556 | 2008 J JANAKIRAMI REDDY T S RAYALU
5 MACMA | 1297 | 2009 JJANAKIRAMI REDDY A JAYANTHI
6 | MACMA | 246 -|-2011 JAYANTI S C SEKHAR KOTA SUBBA RAO
- 7| MACMA | 425 2011 | KRATHANGA PANI REDDY C PRAKASH REDDY
8 | MACMA | 2582 | 2018 G HARAGOPAL -
9 | MACMA | 2905 [--2018 B V KRISHNA REDDY C PRAKASH REDDY
10 | MACMA | 319 2019 PRABHAKARA RAO RANGA D KODANDARAMI REDDY
11 | MACMA | 330 2019 | AMANCHARLA SATISH BABU P HEMACHANDRA
12 | MACMA | 838 2019 C PRAKASH REDDY N CHANDRA SEKHAR REDDY
13 | MACMA | 1294 | 2019 C PRAKASH REDDY N CHANDRA SEKHAR REDDY
14 | MACMA | 239 2020 C PRAKASH REDDY MURALI LINCOLN
15 | MACMA | 487 2020 C PRAKASH REDDY KAMBHAMPATI RAMESH BABU
BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITED
$.No CATEGOR | CASE YEAR COUNSEL FOR THE COUNSEL FOR THE
T Y NO. APPELLANT RESPONDENT
G SRAVAN KUMAR-R.1.
1 MACMA 2335 | 2011 P RAJASEKHAR SRINIVASA HAQ VUTUAR.3.




APSRTC

NIMMAGADDA Ty
P B NARASIMHA MUR
2 | MACMA | 3338 | 2011 SATYANARAYANA |
BAGGI VENKATA PAVAN U
PHANI TEJA CHERUV
3 | macmAa | 951 | 2015 KUMAR
a | macma | 2411 | 2016 G SAI NARAYANA RAO AMANCHARLA SATISH BABU
AGGI VENKATA PAVAN
s | macma | 1088 | 2017 B R VENKATA KRISHNA
KUMAR
UNITED INDIA INSURANCE COMPANY LIMITED
CATEGOR| CASE | ..o COUNSEL FOR THE COUNSEL FOR THE
SNo.| oy NO. APPELLANT RESPONDENT
1 CMA 437 | 2018 P SATYA MANJULA V SURENDRA REDDY
2 | MACMA | 2980 | 2018 P SATYA MANJULA -
3 | MACMA | 852 | 2025 | M VENKATA RAMANA REDDY | YAGNA NARAYANA CHEBROLU
4 | MACMA | 926 | 2025 V VEERABHADRA CHARY | SIVA PRASAD KATAKAMSETTY
NATIONAL INSURANCE COMPANY LIMITED
N, | CATEGOR] casE- | < o COUNSEL FOR THE COUNSEL FOR THE
il Y NO. | " APPELLANT RESPONDENT
1- | x-oBJ 28 2024 SODUM ANVESHA -
2 | macmA | ~85 |- 2024 TS RAYALU SODUM ANVESHA
3 | mAcMA | =88 |- 2024+ TS RAYALU SODUM ANVESHA
4 | mACMA | 313 | 2026 V VEERABHADRA CHARY MANGENA SREE RAMA RAQ
IFFCO TOKIO INSURANCE COMPANY LIMITED
s.No. | CATEGOR | CcASE | o COUNSEL FOR THE COUNSEL FOR THE
o Y NO. APPELLANT RESPONDENT
ENDLURI ISRAEL-R.1.
1 | mAcMA | 2680 | 2015 ESAVI KUMARI NEMAL
K KUMAR ALA | ¢ RAVINDRA BABU-R.5 & R.6.
2 | MAcMA | 484 | 2021 GUDI SRINIVASU KANITHI HARI KRISHNA-R.2.
APSRTC
CATEGOR | CASE COUNSEL FOR THE COUNSEL FOR THE
S.No. YEAR
Y NO. APPELLANT RESPONDENT
1 | MACMA | 733 2025 | ARAVALA RAMA RAOSC FOR O UDAYA KUMAR




ARAVALA RAMA RAOSC FOR - SAZID KALLUR-R.1.

2 | MACMA | 1224 | 2025 APSRTC VENKATA REDDY-R.3. & R.4.
ICICI LOMBARD GENERAL INSURANCE COMPANY LIMITED
S.No. | CATEGOR | CASE YEAR COUNSEL FOR THE COUNSEL FOR THE
T Y NO. APPELLANT RESPONDENT
1 | MACMA | as57 2024 GUDI SRINIVASU K PRIDHVI RAJU
2 | MACMA | 686 2025 GUDI SRINIVASU KOMMAR:ES;YD'VAKARA
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